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Gujarat [Noti. No. GG/64/2026/MKM/102008/423/E-1 [Inspector, Class III, Prohibition and Excise,
Competitive Examination (Amendment) Rules, 2026]]

Gujarat [Noti. No. GU/2026/03/IMD/AFM/e-file/9/2022/0001/D2]
Gujarat [Noti. No. GK/16/26/MHK/1992/500/F-1]
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Gujarat [Noti. No. GJ/10 of 2016/GAB/1279/10/E]

Gujarat [Noti. No. GJ/15 of 2016/GAB/102015/1/E-2]

Gujarat [Noti. No. GJ/13 of 2019/GAB/1279/10/E]

Gujarat [Noti. No. GJ/33 of 2020/GAB/1279/10/E]

Gujarat [Letter No. WKS-522004-942-GH-1]

Gujarat [Noti. No. GHM/2020/52/M/RGN/122020/1231/H1]
Haryana [Noti. No. GSR 19/Const.Art. 318 and 309]

Haryana [Noti. No. 12/RERA GGM Regulations, 2018]
Himachal Pradesh [Noti. No. Agr-B-F (1)-3/2017]

Himachal Pradesh [Noti. No. Fin-(PR)B(7)-1/2021]

Himachal Pradesh [Noti. No. QSD.Bud.1-22/(1)-021/CSKHPKV/15015-15114]
Himachal Pradesh [Noti. No. GAD-B-(A)-1-15/2013-1 (Chamba)]
Himachal Pradesh [Shesh Dev v. General Public]

Himachal Pradesh [Noti. No. HHC/Rules/Vol. V/97(1) [High Court of Himachal Pradesh (Original
Side) 21st Amendment Rules, 2026]]

Himachal Pradesh [Noti. No. Home-D-A(3)-1/2008]
Himachal Pradesh [Noti. No. Ind-A(B)5-1/2016]

Himachal Pradesh [Noti. No. Pub.A(3)-4/2014]

Himachal Pradesh [Noti. No. P.F./LSA/Secretaries/2016]
Himachal Pradesh [Noti. No. Mudran (B)2-13/99]
Himachal Pradesh [Noti. No. SEC-15-21/2008-2047-2121]
Himachal Pradesh [Noti. No. SEC-15-21/2008-1882-2046]
Himachal Pradesh [Noti. No. SEC-15-21/2008-2122-2129]
Himachal Pradesh [Noti. No. HPERC-(H)(1)-1/2012]
Himachal Pradesh [Noti. No. HPERC/428]

Jharkhand [Noti. No. 106]

Jharkhand [Noti. No. EP 9 DPI 2026 [Karnataka General Services (Pre-University Education)
(Recruitment) (Amendment) Rules, 2026]]

Jharkhand [Noti. No. EP 9 DPI 2026 [Karnataka Education Department Services (Department of
Public Instruction) (Recruitment) (Amendment) Rules, 2026]]

Ladakh [Noti. No. S.O. 207 [Ladakh District Mineral Foundation (Trust) Rules, 2026]]

Madhya Pradesh [Noti. No. 4279-5781-V-ST]

Madhya Pradesh [Noti. No. (19)-B-7(B)9-2006-2-V]

Maharashtra [Noti. No. Krukama-0526/C.R.119/2-C [Joint Commissioner (Food)-cum-Adjudicating
Officer, (Group-A), Assistant Commissioner (Food)-cum-Designated Officer (Group-A) and Food

Safety Officer (Group-B) in the Office of Commissioner Food and Drugs Administration under
the Medical Education and Drugs Department (Recruitment) (First Amendment) Rules, 2026]]

Maharashtra [Noti. No. Misc. 2024/C.R.217/EST-01(E-1292186/1736075) [Selection Grade
Additional Collector, Additional Collector, Selection Grade Deputy Collector, Deputy Collector,
Tahsildar, Group-A and Naib Tahsildar, Group-B (Gazetted) Recruitment Rules, 2026]]
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Maharashtra [Noti. No. ROB-2026/C.R.26/0&M-1 [Maharashtra Government Rules of Business
(Third Amendment) Rules, 2026]]

Maharashtra [Noti. No. HCT/3004/49/C.R. No. 9/11I]

Maharashtra [Noti. No. MVR-0625/C.R. 347/Tra-2 [Maharashtra Motor Vehicles (Regulations for
School Buses) (First Amendment) Rules, 2026]]

Puducherry [Noti. No. 5861/ST1/DOSLR/DR&DM/2018-19]
Punjab [Noti. No. S.0. 33/C.A.46/2023/S. 2/2026]

Punjab [Noti. No. G.S.R. 43/P.A.11/1995/Ss. 43 and 180/Amd.(8)/2026 [Punjab Urban Planning and
Development Building (Amendment) Rules, 2026]]

Punjab [Noti. No. BERC-Regulation 6/06 (Part-IV-1)-02-01]
Punjab [Noti. No. PSERC/Secy/Regu.189]

Punjab [Noti. No. 194]

Rajasthan [Noti. No. F1(76)/Estt./SDRI/2011/Part-11/1699]
Rajasthan [Noti. No. 06/SRO/2021]

Rajasthan [Noti. No. G.S.R. 311]

Rajasthan [Noti. No. G.S.R. 70]

Tamil Nadu [Noti. No. SRO A-13(b)/2026 [Amendment to Tamil Nadu Transparency in Tenders
Rules, 2000]]

Tamil Nadu [Noti. No. I1(2)/IND/24(j)/2011]

Tamil Nadu [G.O. Ms. No. 15 [Amendment to Tamil Nadu Prevention of Illegal Mining,
Transportation and Storage of Minerals and Mineral Dealers Rules, 2011]]

Tamil Nadu [Noti. No. SRO A-55(d)/2018]
Uttar Pradesh [Noti. No. 54/Ayog/XLVII-ka-4-2026-15-36-98]
Uttar Pradesh [Noti. No. 331/LXXXIV-1-2011-23 Ba Ma-2010]

Uttar Pradesh [Noti. No. I/1397068/2026/84/1099/64-2023 [Uttar Pradesh Legal Metrology
(Government Approved Test Centre) Rules, 2026]]

Uttar Pradesh [Noti. No. 2510/79-5-2011-29/09]

Uttar Pradesh [Noti. No. 01]

Uttar Pradesh [Noti. No. 02]

Uttar Pradesh [Noti. No. 03]

Uttar Pradesh [Noti. No. 04]

Uttar Pradesh [Noti. No. 05]

Uttar Pradesh [Noti. No. 06]

Uttar Pradesh [Noti. No. 07]

Uttar Pradesh [Noti. No. 08]

Uttar Pradesh [Noti. No. 367/VIllc, Allahabad-Correction Slip No. 278]
Uttar Pradesh [Noti. No. 154/VIII-S.L.A.O. (J.0.) Bulandshahr-1]
[

Uttar Pradesh [Noti. No. 579/XXVII-1-2026-50/85 T.C. [Uttar Pradesh Service of Engineers
(Irrigation Department) (Group "A") (Seventh Amendment) Rules, 2026]]

Uttar Pradesh [Noti. No. 791/VIII-S.L.A.O./Moradabad]
Uttar Pradesh [Noti. No. 853/VIII-S.L.A.O./Moradabad]
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Uttar Pradesh [Noti. No. 1157/LXXXVI-2021-03(Sa)-2021]

Uttar Pradesh [Noti. No. 2859/S.L.A.0./J.0./Mathura/2026]

Uttar Pradesh [Noti. No. 2860/S.L.A.O./J.0./Mathura/2026]

Uttar Pradesh [Noti. No. 149/VIII-S.L.A.O. (J.0.) Bulandshahr-1]

Uttar Pradesh [Noti. No. 151/VIII-S.L.A.O. (J.0.) Bulandshahr-1]

Uttar Pradesh [Noti. No. 155/VIII-S.L.A.O. (J.0O.) Bulandshahr-1]

Uttar Pradesh [Noti. No. 5/2026/470/XXX-4-2026/30-4099 (099)/72-2021-1404987]
Uttar Pradesh [Noti. No. 6/2026/599/XXX-4-2026/30-4010(001)/4-2026]
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